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 Plethico Pharmaceuticals Ltd.

Sectior 73(4) of the Companies Act, 2013
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| Learned Advocate Mr. Rajesh VaghasW& ib Learned
.' - bresent for Petitioner. None present fm Respondent.

At request af Leamed C‘e:mnsel far petztmner

Liﬁl’ the matter on 28.1 l 201 7
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